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MESSAGE FROM LOK SABHA
The Appropriation Acts (Repeal) Bill, 2015

SECRETARY-GENERAL: Sir, I have to report to the House the following message
received from the Lok Sabha, signed by the Secretary-General of the Lok Sabha:

"In accordance with the provisions of rule 96 of the Rules of Procedure and
Conduct of Business in Lok Sabha, I am directed to enclose the Appropriation
Acts (Repeal) Bill, 2015, as passed by Lok Sabha at its sitting held on the
11th May, 2015."

Sir, I lay a copy of the Bill on the Table.

MR. DEPUTY CHAIRMAN: Okay. ...(Interruptions)... Now, the Companies
(Amendment) Bill ...(Interruptions)...

THE MINISTER OF STATE IN THE MINISTRY OF MINORITY AFFAIRS;
AND THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI MUKHTAR ABBAS NAQVI): Sir, the Leader of the House wants

to say something. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: The Leader of the House will make a statement.
...(Interruptions)... See, the Leader of the House wants to make a statement.
...(Interruptions)... Please. ...(Interruptions)... The Leader of the House wants to make
a statement. Please allow that. ...(Interruptions)... Please, allow that. ...(Interruptions)...
Please listen to the Leader of the House. ...(Interruptions)... I am requesting that
the Leader of the House may be allowed to make a statement. ...(Interruptions)...
I am not going to adjourn the House. ...(Inferruptions)... 1 will adjourn only after
the Leader of the House makes the statement. ...(Interruptions)... You have to allow

the Leader of the House. ...(Interruptions)... 1 will not adjourn. ...(Interruptions)...

SHRI MUKHTAR ABBAS NAQVI: Sir, the hon. Leader of the House wants to
give some statement. ...(/nterruptions)... q9g 3 o ﬂ% R BT & AT GG
Fal AT AE I A, S W AFG 4T Fed 99 A7 AR 8, O A St que
AT AR © ... (FAUM)... 39D G DI BIRR BRY ..(@QYH)... 3T AN I8
A ot TE =E W) T, g8 Wa SF T T L (Fau)..

MR. DEPUTY CHAIRMAN: Hon. LOP, please ...(Interruptions)... Hon. LOP,

please ...(Interruptions)...

THE MINISTER OF URBAN DEVELOPMENT; THE MINISTER OF
HOUSING AND URBAN POVERTY ALLEVIATION; AND THE MINISTER OF
PARLIAMENTARY AFFAIRS (SHRI M. VENKAIAH NAIDU): Sir, this slogan
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should not go on record. ...(Interruptions)... This slogan should not go on record.
...(Interruptions)... I8 Rdbls # &I W1 ATfRY ...(¥9I)... They have no basic
objections. ...(Interruptions)... What they are saying has no basis. ...(Interruptions)...
You cannot make an allegation against the Minister like this. ...(Interruptions)... The
Leader of the House is ready to respond. ...(Interruptions)... I& BIg AXIBI Tl g
...(TAU)... 39 TRE ¥ AYAN Fd BRI ...(FGEH)....

MR. DEPUTY CHAIRMAN: Hon. LOP, please. ...(Interruptions)... Ask them to
go back. ...(Interruptions)... 1 will be forced to adjourn for the day. ...(Interruptions)...
Shri Ghulam Nabi Azad, would you ask them to go back? ...(Interruptions)... The
House is adjourned to meet at 11.00 A.M. tomorrow, Tuesday, the 12th May, 2015.

The House then adjourned at five minutes past
four of the clock till eleven of the clock
on Tuesday, the 12th May, 2015.



